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Madam,

TH E GAUHATI HIGH COU RT AT GUWAHATI
(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

Smti Jayashree Bora,
It. Registrar (Vigilance),

Gauhati High Court,
Guwahati.

No.HC.Vu-21/2oost136g t A

Smti. Moushumi De,

District & Sessions Judge,
Bongaigaon.

tll^
Dated Guwahati, the l3September, zOZ+

Station leave.

Letter N o. DJ B. I- 1 I I 2024 I 5383, dtd. I t.Og.ZO24.

Yours faithfully,

s4-
]T. REGIST RAR (VIG ILANCE)

Me o No. C.VII- 1120() t q\t1 lA. it ted t 13*o1-24Copy to-

With reference to the above, I am directed to inform you that your prayer for
station leave permission, with the officiar vehicle, at own cost, from the evening of14,09,2024 tirr the morning or rr.og,2o24, has been granted. The chief Judiciar
Magistrate, Bongaigaon and in his absence, the Addr. Chief Judiciar Magistrate, Bongaigaon and
in his absence, the sub Divisionar Judiciar Magistrate(s), Bongaigaon and in her absence, the
civil ludge (Jr.Div.)-cum- ludiciar Magistrate First crass, Bongaigaon wirr remain in charge of
your Court and Office during your absence.

JA" Project Manager, Gauhati High Court.
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